FORM G (Date Extended)
INVITATION FOR EXPRESSION OF INTEREST FOR

INODAYA FOODS PRIVATE LIMITED, MANUFA

CTURING OF MILK & MILK PRODUCTS

IN KURUKSHETRA, INDIA

(Under Sub-Regulation (1) of regulation 36A of the Insolvency & Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016

RELEVANT PARTICULARS

Name of the corporate debtor along with PAN/ CIN/
LLP No.

INODAYA FOODS PRIVATE LIMITED
PAN : AABCJ8976E
CIN: U15202HR2006PTCO36441

Address of the registered office

H.B. 364, Pipli Ladwa Road, VPO Mathana, Thesil
Thanesar, Kurukshetra, Kurukshetra, Haryana-136131

URL of website,

No website of the Corporate Debtor

. |Details of place where majority of fixed assets are

located

H.B. 364, Pipli Ladwa Road, VPO Mathana, Thesil
Thanesar, Kurukshetra, Kurukshetra, Haryana-136131

Installed capacity of main products/ services

*1.50 Lakhs LTR. Milk Per day.
*12.00 Tons of Milk Powder Per Day

Quantity and value of main products/ services sold in
last financial year

FY-2019-20-268.54 Cr.
No information thereafter.

7. Number of employees/ workmen

NIL

8. [Further details including last available financial

statements (with schedules) of two years, lists of
creditors are available at URL:

May be obtained by sending email at
cirp.inodayafoods@gmail.com , CC:
cmaashokgupt@gmail.com

25(2)(h) of the Code is available at URL:

Eligibility for resolution applicants under section

May be obtained by sending email at
cirp.inodayafoods@gmail.com

10. [Last date for receipt of expression of interest 22/08/2026 — Original
10/09/2026 - Extended
11. [Date of issue of provisional list of prospective resolution 29/08/2026 — Original
applicants 14/09/2026 - Extended
12. [Last date for submission of objections to provisional list 03/09/2026 — Original
19/09/2026- Extended
13. [Date of issue of Final list of prospective resolution 12/09/2026 — Original
applicants 28/09/2026- Extended
14. Date of issue of Information Memorandum, Evaluation 15/09/2026 — Original
Matrix and Request for Resolution Plan to prospective 29/09/2026- Extended
resolution applicants
15. | Last date for submission of Resolution Plans 16.10.2026 — Original
31/10/2026 - Extended
16. [Process email id to submit Expression of Interest cirp.inodayafoods@gmail.com,
CC: cmaashokgupt@gmail.com
17. [Details of the corporate debtor’s registration status as |Corporate Debtor is not registered as MSME.

MSME

Jpe o

ASHOK KUMAR GUPTA

RP of M/s INODAYA FOODS PRIVATE LIMITED,

IP Reg Number: IBBI/IPA-003/IP-N00010/2016-2017/10072
Office: Plot No. 6, First Floor, State Bank Nagar,
Outer Ring Road, Paschim Vihar, New Delhi-110063
Email: cirp.inodayafoods@gmail.com,

IP Reg. Address: LD-46, Pitampura, Delhi-34,

Date: 02/09/2026

Email: cmaashokgupt@gmail.com

Place: Delhi
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NAME OF WORK NOTICE TENDER

OPENING D,

ATE AMOUNT / EMD. NODAL OFFICER/CONTACT
"

CLOSING

TE (TIME) | (APPROX.) IN RUPEES | BO:

T | HARYANA MEDICAL SERVICES
CORPORATION LIMITED

NOTICE 5 TENDER FOR THE SUPPLY, INSTALLATION AND COMMISSION
‘OF OPHTHALMIC T TABLE ON 2 YEARS RATE CONTRACT AS MENTIONED AGAINST
ITEM IN SCHEI

02092026
24092026

750,000 2
cquipmentdgm2020@gmail com

HARYANA MEDICAL, SERVICES
LIMITEI

NOTICE INVITING TENDER FOR THE

INSTALLATION AND COMMISSIONING

HINE 0!
AGAINS? Tt I SCHERYLE

02092026
EARS 'AS MENTIONED 24092026

0000 5929299529

equipmentdgm20206 gmallcom

PRDH/13/2027/60/48888/1/11/4

vin or www ctenders hry.

FOR FURTHER INFORMATION KINDLY VISIT : www.l

e el ——— ——— ol

@ | ard/form W/ﬁﬁﬂm e F fafa o/ errE aré | fm
. | srenfdrar ‘3ifere frfer e (373.) et #
() wH A
1 | e | @ - 220KV S/STN DADHIBANA FROM 2X100MVA, 220/132KV PLUS 2X100MVA, 220/33KV T/FS TO (1X100 PLUS 31.08.2026 411,665, www hvpn.ore. 0172-2583789

1X160) MVA, 220/132KV PLUS 1X100MVA, 132/33KV T/FS SUBJECT TO COMMISSIONING OF 220KV D/C PGCIL
BHIWANI-DADHIBANA LINE IN FY 2024-25. (BALANCE WORK FOR CONSTRUCTION OF RADIATOR, CTR, BREAKER,|

NCT AND PNT CUBICLE FOUNDATIONS)

08.09.2026 PROGHVPN.ORGIN

2 | e

T T ¥ 33KV el S e e

07092026
06.10.2026 4,200/

END o2 2ea7Ey

PROGHVPN ORGIN

‘www hvpnorg.n

PRDH/13/20: FHUAT TER : www.haryanaeprocurement.gov.in a1 www.etenders.hry.nic.in
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Capital Small Finance Bank 53

Capital Small Finance Bank Limited
H.0: IIIAS Corporate Park, 3rd Floor, 37 G.! T Road, Jilandhal City
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HL/149611000184
Amount sanctioned:
Rs. 16,63.000/-

;| Outstanding Amount:
Rs. 16,16,32201
WCTL/149612000084
Amount sanctioned:
Rs. 1195,000/-
Outstanding Amount:
Rs. 115962456
(excluding interest w.e.£
01,08.2026)
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CLASSIFIEDS

SITUATION VACANT

Alpine Public School, Bhawanigarh,
Distt. Sangrur (Punjab). Affiliated
with CBSE Ph. No.: 01672273570,
88720-72670. Invites applications for
PTL: Graduation + B.PEd, M.PEd
Salan Negotiable. Send your resume
P or Email Email

Alpmuschuulbhm\\Amgnrh@udm‘mml
com (CL26043201)

Akal Degree College, Mastuana
Sahib  (Sangrur).  Applications
are invited for Regular Post of Asstt.
Prof. in Bachelor of Library &
Information Sci (B.Lib) cum
Librarian. Eligibility as per Punjabi
University Patiala/ UGC/ Punjab
Govt. norms. Apply within 10 days at
jobsmastuana@gmail.com  Also
apply online to the Dean (CDC),
Punjabi University Patiala Portal
https:/faculty.learnpunjabi.org/JobPor
tall Sd/- Secretary 98152-49537,
98150-87217. (CL26043278)

PROPERTY FOR SALE

Beautiful Farm house Village
Khadri, Tehsil Majri 3 kilometers
from  Sukhvilas. 93161-12756.
(CL26043233)

CHANDIGARH
Ch:ndlglrh
h.m 4 Kanal Fully Comverted for
Commercial . Prime location. 93161~
12756 (CL26043048)

PUBLIC NOTICES

3

1, She of Rajesh Resident of
F125: K Lahora, Chandigarh
have changed my name to Shecla

Devi. (CL26043155)
I, Sunil Malhotra S/o Jagdish
Chander Malhotra R/o H.NO.5409,
Sector-38 Chandigarh
PO: Chandigarh -160014 declare

that I have changed my name
from  Sunil Kumar to  Sunil
Malhotra. In future I may be
fmown s Sunl - Malhota

all intents &
(CL2604320 )

1, Ashok Singh s/o Sh. Harbans
Singh Dadhwal rfo H. No. 462,
Trishla Plus. Homes, Peer
Muchhalla,  Dhakauli,  SAS
Nagar (Mohali) Pin: 140603 have
changed my name from Ashok Singh
Singh  Dadhwal.

purposes.

o Ashok
(CL26043213)
Bhupinder gh  Rawat
S sonan Singh Rawat, Rio # 1540,
Sector-45, Burail, PO: Sector 47,
Chandigarh - 160047  declare
2 changed my name
from Bhupendra Singh (o Bhupinder
Singh Rawat for all intents &
purposes. Concerned please note.
{c126043218
1, Vishvajeet Singh Rathour son of
Shri Vikram Singh Thakur R/o
Village Shari, PO & Tehsil
Jubbal,  District  Shimla,
declare that  Vishvajeet S
Rathour and  Vishvajeet
Thakur is the name of one and
. In future I may be known
vajeet  Singh  Rathour.
(CL26043236)
I, Seema Chadha W/o Mahesh
Chadha Rlo HMNo. ‘333, Fis

clar
Chadha is out
1 diso hin
moveable! immoveable properties

If anybody deals with him will
do so at their own risk. 1 shall
not be responsible for his acts.
(CL26043238)

As informed earlier, due to some
unforeseen circumstances the AGBM
of Jalandhar Club Ltd. earlier
scheduled to be held on 21 Sep. 2026
has been postponed to 30 Sep. 2026
(Wednesday) at 06 pm onwards. All
members are requested to atiend.
Inconvenience is regretted. Honorary
Secretary. (CL26043241)

1, Sandeep Sharma S/o Satbir Singh
Rio # 1402, near papsi Godown,
Daria, Chandigarh-160101  have
changed my minor son’s name from
Aryan  to  Aryan  Sharma.
(CL26043259)

COURT NOTICE

(U/o 5 Rule 20 CPC)
In the Court of
Sh. Vijay Kumar
Principal Judge Family Court,
Fatehgarh Sahib
Prerna W/o Pratum Kumar R/o
H.No. 247, Khawaja Peer
Colony, Near Elementary School,
Sirhind, Tehsil and Distt.
Fatehgath Sahib.
Vs,

Partum Kumar $/o Vinod Kumar
R/o Khawaja Peer Colony, Near
Chungi No. 4, Tehsil and Distt.
Fatehgarh Sahib.

CNR No.
PBFGO01-001127-2026
Next Date:- 29.10.2026
Publication issued to:
Partum Kumar
Father:- Vinod Singh
R/o Khawaja Peer Colony, Near
Chungi No. 4, Teh. and Distt.
Fatehgarh Sahib.

In above titled case, the
defendant(s)/respondent(s) could
not be served. It is ordered that
defendant(s)/ respondent(s)
should appear in person or
through counsel on 29.10.2026 at
10:00 a.m.

For details logon to
https://highcourtchd.gov.in/?

COURT NOTICES

(U/O 5 Rule 20 CPC)
In the Court of
Sh. Jagbir Singh Mehndiratta
Additional District & Sessions
Judge, Fatehgarh Sahib
Hardeep Singh

Harpal Singh
CA/143/2024
CNR No. PBFGO1-002858-2024
Next Date: 21.09.2026
Publication issuod to: 6. Kemalit
Kaur D/o Late Sh. Balvir Singh S/
Late Sh Jogmder Singh, 8 a) Harjit
Singh S/o0 Beant Singh R/o Village
Mirpur,  Tehsil  and District
Fatehgarh Sahib. 8 b) Kamalpreet
Kaur Dfo Gurdev Kaur and wife of
Jaswant Singh, resident of Village
Mulepur,  Tehsil  and District
Fatehgarh Sahib. 9. Manjinder Kaur
aged about 26 years daughter of
Late Karamjit Singh S/o Balwant
Singh, 10. Hardev Kaur wife of
Ranjit Singh S/o Karnail Singh, 11
Charanjit_Kaur W/o Jaswinder
Singh S/o Kamnail Singh, 12.
Sukhwinder Singh S/o Kapoor
Singh S/o Santa Singh, 13. Sukhdev
Singh /0 Kapoor Singh S/o Santa
Singh, 14. Karamijit Singh S/o Hari
Singh S/o Sadhu  Singh, 15.
Bahadur Singh S/o Hari Singh S/o
Sadh Singh, 16. Kipel Knur Wio
Ramji Dass S/o Inder Singh, all
residents o Vxllagc Mirpur, Tehsil
and District Fatehgarh Sahib. 21.
Axis Bank Branch Chanarthal
Khurd through its Manager
above titled case, the
defendant(s)/respondent(s) could
not d. It is ordered that
defendant(s)/ respondent(s) should
appear in person or through counsel
on 21.09.2026 at 10:00 a.m.

For details logon to
https://highcourtchd.gov.in/?
trs=distict_noticeddistrict—

hgarhsahib
Dated, this day of 25.08.2026.
Sd/- Additional District &
Sessions Judge,
Fatehgarh Sahib.

CL26037773

COURT NOTICES

(Ulo 5 Rule 20 CPC)
In the Court of
s. Mandeep Kaur
Civil Judgc l.lunmr Division),

Manjn s"u,h
crsl\s
ingh
CNR No.: PBI[OAO 000336 2025
Next Date: 06.10.2026

Publication issued to: 1. Jaspal
Singh s/o Fagir Chand s/o Sansari
Lal, 2. Anant Ram s/0 Fagir Chand
s/o Sansari Lal, 3. Manohar Lal
s/o Faqir Chand s/o Sansari Lal, 4.
Suresh Chander s/o Fagir Chand
s/o Sansari Lal, 5. Rama Sood w/o
Sewa Nand Sood s/o Amar Nath,
6. Saroop Rani d/o Ram Rakha s/o0
Kishan Chand, 7. Barkha Rani d/o
Ram Rakha s/o Kishan, 8. Padma
Rani d/o Ram Rakha s/o Kishan,
9. Umri d/o Ram Rakha s/o
Kishan, 10. Tilak Raj s/o Ram
Rakha s/o Kishan, 11. Jawahar Lal
s/o Ram Rakha s/o Kishan Chand,
All r/o Old Dana Mandi Tanda,
Tehsil Tanda, Distt. Hoshiarpur.

COURT NOTICES

(Ulo 5 Rule 20 CPC)
In the Court of
Sh. Prateek Gupta
Civil Judge
(Junior Division)-9,
Jalandhar
Ishita Bhandari

Versus
Achhru Ram Bhandari
alias AR Bhandari

0.
PBJL02-000735-2025
Next Date: 18.09.2026

Suit for grant of decree of
permanent  injunction  as
prayed for

Publication issued to:

2. Sumit Bhandari s/o Ashru
Ram Bhandari, R/o B-V11/235,
Fatehpuri, Tehsil and District
Jalandhar.

In above titled case, the
defendant(s)/respondent(s)
could not be served. It is
defendant(s)/

In above titled case, the | ordered that
could

not be served. It is ordered that

defendant(s)/ respondent(s)

should appear in person or

through counsel on 06.10.2026 at
10.00 a.m.

For details logon to
https://highcourtchd.gov.in/2mod=
district_notice&district=hoshiarpur

Dated, this day of 19.08.2026.
Sd/- Civil Judge
(Junior Division),
CL26043145 Dasuya
(U/0 5 Rule 20 CPC)
In the Court of
Ms. Navneet Kaur
Civil Judge Jr. Div.,
Chandigarh
Subhash Chander Mittal
Vs.
Vikas Rana
CNR No.
CHCHO02-000511-2024
cht Date: 11.11.2026
F ion issued to:

For Circulation and Advertisement
booking and other related queries
please call at following numbers
from Monday to Saturday
between 10.00 a.m. and 5.00 p.m

0172-2670319, 2670250, 2670442
E-mail

circulation@tribunemail.com
Advertisement:
Classified: 0172-2670257, 2670338

E-mail at
classified@tribunemail.com
Display: 0172-2670256, 2670342
E-mail at advi@tribunemail.com
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(U/o 5 Rule 20 CPC)
In the Court of
Dr. Monika Goyal
Principal Judge,
Family Court,
Rupnagar
Ramanpreet Kaur
Versus
Sikander Singh
CNR No.:
PBRO01-006691-2025
cht Date: 04.02.2027

fatehgarh
Dated, this day of 20.08.2026.
Sd/- Vijay Kumar
Principal Judge
Family Court,

CL26043018  Fatehgarh Sahib

issued to:
Sikandcr Singh  Father:
Gurmail ~ Singh  Village
Nurpur, Tehsil ~ Samrala,

District Ludhiana.
In above titled case, the
s)/respond s

DISCLAIMER

“The Tribune Trust does
not take responsibility
for the contents
of the advertisements
(Display! Classified)
carried in this
newspaper. The paper
does not endorse the
same. Readers are
requested to verify the
contents on their
own before acting
there upon.”

could not be served. It is
ordered that defendant(s)/
respondent(s) should appear
in person or through counsel
on 04.02.2027 at 10.00 a.m.
For details logon to
https://highcourtchd.gov.in/?
mod=district_notice&district
=rupnagar
Dated,
28.08.2026.
Sd/- Principal Judge,
Family Court,
Rupnagar

this  day of

CL26043019

Vikas Rana

R/o Village Tahliwala, Post
Office Manpura, Tehsil
Baddi, Distt. Solan, Himachal
Pradesh.

In above titled case, the
defendant(s)/respondent(s)
could not be served. It is

ordered that defendant(s)/
respondent(s) should appear
in person or through counsel
on 11.11.2026 at 10:00 a.m.
For details logon to
https://highcourtchd.gov. m/ ?

Dated,
26.08.2026
Sd/-
Civil Judge Jr. Div.
CL26043148 Chandigarh.

(U/O 5 Rule 20 CPC)

In the Court of
Ms. Navneet Kaur
Civil Judge Junior Division,
Chandigarh
Subhash Chander Mittal
Versus
Bhupinder Singh
CNR No.

CHCHO02-000513-2024
Next Date: 11.11.2026
Publication issued  to:
Bhupinder Singh, H.No. 161,
Village Manpura, Post Office
Manpura, Tehsil Baddi, Distt.

Solan, Himachal Pradesh.

In above titled case, the
defendant(s)/respondent(s)
could not be served. It is
ordered that defendant(s)/
respondent(s) should appear
in person or through counsel
on 11.11.2026 at 10:00 a.m.

For details logon to
https://highcourtchd.gov.in/?
trs=district_notice&district=

chandigarh

Dated, this day of
26.08.2026.

Sd/- Civil Judge
Junior Division,
CL26043151 Chandigarh.
(U/O 5 Rule 20 CPC)
In the Court of
Ms. Mandeep Kaur
Civil Judge (Jr. Divn.), Dasuya

Manjit Singh

Vs,

Anant Ram
CNR No. PBHOA(-000335-2025
Next Date: 06.10.2026
Suit for separate possession with

permanent injunction
Publication issued to
1. Anant Ram s/o Fagir Chand s/o
Sansari Lal, 2. Jaspal Singh s/o Faqir
Chand s/o Sansari Lal, 3. Manohar
Lal s/o Fagir Chand /o Sansari Lal,
4. Suresh Chander s/o Fagir Chand

o Sansari Lal, 5. Rama Sood w/o
Sewa Nand Sood s/o Amar Nath, 6.
Saroop Rani d/o Ram Rakha s/o
Kishan Chand, 7. Barkha Rani d/o
Ram Rakha s/o Kishan, 8. Padma
Rani d/o Ram Rakha s/o Kishan, 9.
Umri d/o Ram Rakha s/0 Kishan, 10.
Tilak Raj s/o Ram Rakha s/o Kishan,
11. Jawahar Lal /o Ram Rakha s/o
Kishan Chand all R/o Old Dana
Mandi Tanda, Tehsil Tanda, Distt.
Hoshiarpur.

In above titled case, the
dcundanl(s)/rcspondcm(s) could not

that

defendant(s) respondent(s) should
appear in person or through counsel
on 06.10.2026 at 10.00 a.m.

For details logon to
hitps://highcourtchd gov.in/?mod=
district_notice&district-hoshiarpur

Dated, this day of 21.08.2026.
Sd- Civil Judge
(Ir. Division)
Dasuya

CL26043157

) should appear in
person or through counsel on
18.09.2026 at 10.00 a.m.

For  details logon to
https://highcourtchd gov.in/?
mod=district_notice&district=
jalandhar

Dated, this day of 26.08.2026.

Sd/- Civil Judge
(Junior Division)-9,
CL26043159 Jalandhar
In the Court of
Sh. Suresh Kumar Goyal
Additional Chief Judicial
Magistrate, Hoshiarpur
Punjab Gramin Bank through Sh.
Baljit Singh S/o Bachittar Singh
at present in the service of the
bank to be True and Lawful
Attorney, Branch Office among
other Place at Bassi Hast Khan
PS Sadar HSP.  ....Complainant

Vs.
Priyanka wife of Sh. Jasdeep
Singh R/o Village Bassi Hast

Khan, Tehsil and District
Hoshiarpur. ..Accused
U/S 138 of NI Act

CNR No.

PBHO03-000070-2025
Next Date:- 20.11.2026
Publication issued to:
Priyanka wife of Sh. Jasdeep
Singh R/o Village Bassi Hast
Khan, Tehsil and District
Hoshiarpur.

In above titled case, the accused
could not be served. It is ordered
that accused should appear in
person or through counsel on
20.11.2026 at 10:00 a.m.

For details logon to
https://highcourtehd.gov.in/?
trs=district_notice&district=

oshiarpur

Dated, this day of 01.09.2026.

Sd/- Additional Chief

Judicial Magistrate,

CL26043166 Hoshiarpur
(U/O 5 Rule 20 CPC)

In the Court of Sh. Manu Mittu
Additional Civil Judge (Senior
Division), Garhshankar
Jaswinder Singh age 67 years son
of Sukhdev Singh R/o Village
Jassowal, Teh. Garhshankar, Distt.
Hoshiarpur. Jaintiff
Versus
Baljit Singh S/o Ravinder Singh
resident of Village Jassowal, Tehsil
Garhshankar, Distt. Hoshiarpur and

others.
Defendants
'CNR No. PBHOB0-000001-2026
Next Date: 30.09.2026
CS/1/2026
Suit for possession
Publication issued to: 3. Rashpal
Singh son of Balvir Singh, 6.
Karnail Singh son of Bhag Singh,
7. Avtar Singh son of Sukhdev
Singh son of Bhag Singh, 8.
Harbhajan Kaur D/o Mohinder
Singh, all residents of Village
Jassowal, Tehsil Garhshankar,
Distt. Hoshiarpur.

In above titled case, the
defendant(s)/respondent(s) could
not be served. It is ordered that
defendant(s)/ respondent(s) should
appear in person or through counsel
on 30.09.2026 at 10:00 a.m.

For details logon to
https://highcourtchd.gov.in/?
mod=district_notice&district=
oshiarpur
Dated, this day of 29.08.2026.

Sd/- Additional Civil Judge

(Senior Division),
CL26043168 Garhshankar.
(U/o 5 Rule 20 CPC)
In the Court of
Ms. Jaspreet Kaur Simak
Additional Civil Judge
(Senior Division), Dasuya
Gurdeep Singh s/o Kartar Singh
s/o Mula Singh /o Village and PO
Tahli, Tehsil Tanda, District
Hoshiarpur
Versus
1. Gurpreet Singh s/o Gurdeep
Singh, 2. Paramjit Kaur w/o
Gurpreet Singh both are r/o
Village and PO Tahli, Tehsil
Tanda, District Hoshiarpur
CNR No.: PBHOA0-000846-2025
Next Date: 05.10.2026

Suit for mandatory injunction
with permanent injunction

Publication issued to:

1. Gurpreet Singh s/o Gurdeep
Singh, 2. Paramjit Kaur w/o
Gurpreet Singh both are r/o
Village and PO Tahli, Tehsil
Tanda, District Hoshiarpur.

In nbuvc titled  case, thc

COURT NOTICES
In the Court of
Sh. Randeep Kumar, PCS,
Civil Judge (Jr. Divn.),
Batala
Regd. No. CS/388/2025
No.
PBGDAO0-000556-2025
Next Date: 22.09.2026
IDBI

s.
Jagdish Kaur @ Sarbjit Kaur
etc.

Nature: Suit for Recovery
Publication issued to:

1. Ranjodh Singh S/o Baldev
Singh R/o Village Jhamke,
Tehsil Baba Bakala, Distt.
Amritsar.

In above titled petition, the
respondent(s) could not be
served. It is ordered that the
respondent(s) should appear
in person or through counsel
on 22.09.2026 at 10:00 a.m.

For details logon to:
www.highcourtchd.gov.in/?
trs=district_notice&district=

gurdaspur

Given under my hand and
the seal of the Court this
01.09.2026.

Sd/- Randeep Kumar, PCS,

Civil Judge (Jr. Divn.),
CL26043171 Batala.
(Ulo 5 Rule 20 CPC)

In the Court of

Sh. Harbans Singh Lekhi

Principal Judge, Family Court,

Hoshiarpur
Ramanjit Kaur, daughter of Harmel
Singh, resident of VPO Budhi Pind,
Tehsil Tanda, District Hoshiarpur
Versus

Satnam Ram, son of Arjan Dass,
resident of ¢/o Mohinder Kaur w/o
Masat Ram resident of H.No. 262,
Street No. 1, New Civil Lines
Hoshiarpur at present residing at
Village Raowal Bhulana, District
Hoshiarpur

CNR No.: PBHO01-007231-2025

Next Date: 27.11.2026

Petition for dissolution of
marriage U/S 13 of Hindu Marriage
Act

COURT NOTICES
(U/O 5 Rule 20 CPC)
In the Court of
Dr. Ambika Sharma
Civil Judge (Jr. Divn.)
Chandigarh
Shalender Rai
Vs.
General Public
CNR No.
CHCHO02-003602-2026
Next Date: 06.10.2026
Publication ed to:
General Public

Chandigarh
In above titled case, the
defendant(s)/respondent(s)
could not be served. It is
ordered that defendant(s)/
respondent(s) should appear
in person or through counsel
on 06.10.2026 at 10.00 a.m.
For details logon to
https://highcourtchd.gov.in/?
trs=district_noti

CORP/AUTH.
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0212026-27/SPA-1/
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2026_HRY_539130_

ONLINE TENDER FOR PURCHASE
'STANDARD NON-A(
DIESEL BUSES MEETING BOVI
EMISSION NORMS. THE CLOSING
4| . DATE Is ExTENDED UP TO
18.09.2026 TILL 15:00 HOURS AND
OPENING OF TECHNICAL BID WILL
BE 21.09.2026 AFTER 15:00 HOURS

WEBSITE OF THE BOARDICORPIAUTH: Pty hartans goxin
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NODAL OFFICERICONTACT DETAILS/E-MAIL: 01722710371

andbuilding0002@gmail.com
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FORM G (Date Extended)

INVITATION FOR EXPRESSH
INODAYA FOODS PR

ON OF INTEREST FOR
IVATE UMITEU

MANUF; TLIRN\, OF MILK & MILK PRODUC
3

Address of the registered office

RELEVANT PARTICULARS

. |Name of the corporate debloralong | INODAYA FOODS PRIVATE LIMITED
‘with PAN/ CIN/LLP N PAN : AABCJSOTEE
CIN:

, Piph Ladwa Road, VPO
Mathana, Thes|l Thanesar, Kundshetra,
Kurukshetra. Haryana~136131

URL of website,

No website of the Corporate Debtor

Details of place where majority of fixed
located

H.B. 364, Pipa Ladwa Road, VPO

Dated, this day of 02.09.2026.

CL26043240
(U/o 5 Rule 20 CPC)

(Junior Division)-5, Jalandhar
Hindustan Petroleum

assels ar loc Matnars, Thesl Thanssar, Kurussheira,
o Kurukshetra. Haryana-135131
" ict= 5 i products] | 150 Lakhs LTR. Wk Per day.
chandigarh sarvices +12.00 Tons of ik Powdr Par Dy
& |Quaniityand value ofmain productsl | FY-2018-20- 268.54 Gr
- in st financisl year Mo
Sd/- Civil Judge 7 workmen NIL
(Jr. Division) 8, |Further ing I itable May be chiained by sendi il
) financial schedules) |cip
Chandigarh oftw ers sl e |G consnlowara o
R
In the Court of Nay be chiaind
Sh. Ram Pal ander secton 26(2h of the Code s | npsayaoods @orialcon
Civil Judge avallable at URL:
10, |Last date for receipt of expression of | 22/08I2026 - Original
| linerast  |109/2026- Extended
Corporation Limited {“‘ Dy "’"’"".‘“‘“"‘“““’f 2

Versus
Harjeet Singh Chadha
Commercial Suit/17/2025
CNR N

o.:
PBIL02-001848-2025
Next Date: 03.10.2026

Suit for grant of decree for
recovery of Rs. 1738989/
alongwith interest as prayed for.

Publication issued to:

Harjeet ~ Singh  Chadha
Publication issued to: Propreitor  M/s  Khazan
Satnam Ram son of Arjan Dass. | Petroleum, Village
r/o c/o Mohinder Kaur w/o Masat are: :
Ram resident of HNo. 262, Street | Rekshikargarh, Tehsil
No. 1, New Civil Lines Hoshiarpur | Amritsar-1L, Amritsar.
at present residing at Village | In above titled case, the
Raowal  Bhulana,  District | defendant(s)/respondent(s)
Hoshiarpur. could not be served. It is
In above titled case, the | ordered that defendant(s)/
could ) should appear in

not be served. It is ordered that
defendant(s) respondent(s) should
appear in person or through counsel
on 27.11.2026 at 10.00 a.m
For  details  logon  to
https://highcourtchd.gov.in/?
trs=district_notice&district=
hoshiarpur
Dated, this day of 31.08.2026.
Sd/- Principal Judge,
Family Court,
CL26043174 Hoshiarpur
(U/O 5 Rule 20 CPC)
In the Court of
Sh. Kaushal Kumar Yadav
Civil Judge (Ir. Divn.)
Chandigarh
Anand Sharma
Vs.

Regional Passport Officer
CNR No.
CHCHO02-005118-2026
Next Date: 22.09.2026
Publication issued to:

General Public

Chandigarh
In above titled case, the
defendant(s)/respondent(s)
could not be served. It is
ordered that defendant(s)/
respondent(s) should appear
in person or through counsel
on 22.09.2026 at 10.00 a.m.
For details logon to
https://highcourtchd.gov.in/?
trs=district_notice&district=
chandigarh
Dated, this day 0 20.07.2026.
Sd/- Civil Judge
(Jr. Division)
CL26043195 Chandigarh
(U/o 5 Rule 20 CPC)
In the Court of
Sh. Vijay Kumar-1
Civil Judge Junior Division,
Bhagha Purana
Bachittar Singh

Versus
Swaran Singh
CNR No.:
PBMOBO0-000282-2026
Next Date: 17.09.2026

Publication issued to:

Baljit Singh s/o Chand
Singh, Satwinder Singh s/o
Jarnail Singh, Jatinder Singh
s/o Jarnail Singh, Kuldip
Singh s/o Chand Singh, All
Rlo Village Wadha Ghar
Baghapurna, District Moga.

In above titled case, the
dcﬂ.udaul(s)/rcspond«.m(s)
could not be served. It is
ordered that defendant(s)/

dent(s) should appear in

could not be served. I ¢ ordered
that defendant(s)/ respondent(s)
should appear in person or
through counsel on 05.10.2026
10.00 a.m

person or through counsel on
17.09.2026 at 10.00 a.m.

For  details logon to
https://highcourtchd.gov.in/?
mod=district_notice&district=

For details logon 10 | mogacourt
hllp|s://l?lglfcourlchggn‘v.m/z Dated, this day  of
E:}ug;‘iarrn‘::nuinome istrict= | 15 0806,
Dated, this day of 26.08.2026. Sd/- Civil Judge
Sd/- /\ddi(ional Civil Judge Junior Division,
Senior Dwmun) Bhagha Purana
CL26043170 epap entibuneindiaom

person or through counsel on
03.10.2026 at 10.00 a.m.

For details logon to
https://highcourtchd.gov.in/?
mod=district_notice&distri
jalandhar

Dated, this day 0f 02.09.2026.

Sd/- Civil Judge
(Junior Division)-5,
CL26043242 Jalandhar
(U/o 5 Rule 20 CPC)
In the Court of
Ms. Simran Chalana
Civil Judge (Junior Division),
SBS Nagar
Aman Partap Singh
Versus
Gurbax Kaur
CS/544/2026

b o.:
PBSB02-000782-2026
Next Date: 16.09.2026

Publication issued to:

2. Kuldeep Singh s/o Late
Nachhattar  Singh
Rattan Singh, 3. Paramjit Singh
sfo Late Nachhattar Singh s/o
Late Rattan Singh, 4. Charanjit
Singh s/o Late

74, | Date of issue of nformation
Memorandum, Evaluation Matrix and
Request for Resolution Plan to

20/09/2026- Extended

__ prospactiveresolution applicants
15. |Last date for submission of Resolution | 16.10.2026 - Original
pians 3111072026 - Extended
1. i
of nterest [

RPol

17 | Details af the corporats deblo Corporate Debtar is ot ragislered as
a5 MSME MSME.

ASHOK KUMAR GUPTA
1Ais INODAYA FOODS PRIVATE LIMITED,

Office: Plat N B, First

Date: 020092026
|Place: Delhi

Floor, Sale Bank Nagas, Ouer Ring Road,
Paschm Vi, New Delhi-110063
nodayafoods@gmailcom,
LD-46, Pitampura, Dalhi-34,
mail: cmaashokguptgmal.com

the provisions of Section 129 of Haryan:
concurrent section of the Central Goods ar
Integrated Goods and Service Act, 2017.
Goods Details

GOVERNMENT OF HARYANA
[EXCISE AND TAXATION DEPARTMENT]
OFFICE OF THE DY. EXCISE & TAXATION
COMMISSIONER (SALES TAX)
Rozka Meo, Nuh (Mewat)
E-mail: detest-mwt.
AUCTION NOTICE

The Order No. 59887 dated 06.02.2026 vide ARN No. ZD0607260155759
was passed and the below mentioned Goods were detained and seized as per|

etd@hry.go

a Goods and Service Tax Act and
ind Service Tax Act/Section 20 of the|

Details of goods seized

Sr. Commodity Quantity Remarks | Basic Value

No. (Rs.)

1. | Gold Venus Cigarettes 4,80,000 | 20 Nag containing | 28,80,000/-
Sticks | 4,80,000 Sticks

2. |Esse Special Gold Cigarettes | 4,000 | 1 Nag containing | 6,80,000/-
Sticks 4,000 Sticks

Consequent upon the said Order, no person has come forward to pay the penalty.
ABSTRACT OF AMOUNTS PAYABLE

slo Late | |[SNo Heads CGST[SGST CESS | TOTAL
Gold Venus 0 | 0 |1645714F-|38,40,000- 54,85 714
Cigarettes Penalty
2. |Esse Specil 0 | 0 | 388572 | 680000/ 1068572
(Gold Cigarettes
Penalty
3 |TOTAL 0| 0 |20,34,286/-| 45,20,000/-| 6554286/~

Singh s/o Late Rattan Singh,
All R/o Vill. Birowal, Tehsil
Nawanshahr, Distt. SBS Nagar.

In above titled case, (he

actual possession of the goods as per

~

In pursuance o the seizure of goods, the department has taking over|

Now, in pursuance to Section 129 (6) of the HGST/CGST Act, 2017, the
undersigned proceeds to dispose the above goods to realize the sale

r the provisions.

defendant(s)/r
could not be served. It is
ordered that  defendant(s)/
respondent(s) should appear in
person or through counsel on
16.09.2026 at 10.00 a.m.

For details logon to
hitps://highcourtchd.gov.in/?
mod=district_notice&distri
sbsnagar

Dated, this day 0f 02.09.2026.

Sd/- Civil Judge
Junior Division),
CL26043258 SBS Nagar
In the Court of
Sh. Hem Raj,

LD, PJFC, North-West
District Rohini Courts, Delhi.
HMA Petition 449/2021
Date of order 10.04.2026
Date of issue: 22.06.2026
Next date of hearing 08.09.26

P.S. Shalimarbagh
In the matter of:
Ms. Parul
..Petitioner

s.
Sh. Madan Lal Thukral
..Respondent

Notice to Respondent:
Madan Lal Thukral s/o Lt. Sh.
Gehela Ram r/o H.No. 2312,
Gali No. 7-8, Gurudwara
Road, Ludhiana Punjab.
Whereas the application has
been made before me and you
are hereby informed through
this notice dated 08.09.2026
you are hereby required to
appear in person or by
pleader.
Sd/- Hem Raj
LD, PJFC, North-West
District Rohini Courts, Delhi.
CL26043288

owner of goods. But none came forward to pay the penalty. Hence, the|
undersigned is left with no option but to dispose the seized goods through
public auction as per provision of Section 79 of Haryana GST Act, 2017.

Last dated of submission
of Bid in sealed cover

08.09.2026 dur

iring office hours.

Rs. 6,55,429/-

Date of opening of Date: 09.09.2
sealed Bid Cover and

place of Auction Hostel, Rozka

Taxation Commissioner (ST), Nuh (Mewat), Huda feld

026 at 11:00 AM. OJo Dy. Excise &

Meo, Nuh (Mewat)

Terms & Conditions:

The seized goods are stored n the premises of Olo Dy, Excise & Taxation

. Nuh (Mewat)
ror quamny and qualty at thel Cost o

verify the goods|
n or before 08.09.2026 from 11:00

being the goods i

The minimum amount ofbid shall be: Rs 65,54,286/- (|nc\udmg Tax &Cess).

er Rule 144A).

Officer, Nuh on or before 08.09.2026 up to 04.00 PM. Eamest money shall

For communication purpose, the bidder shall furnish his Aadhaar Card,

and submit to the Nazir, office of DETC(ST), Nuh (Mewat) on or before
The process of auction will be cancelled where no bid received or the,
auction is non-competitive due to lack of adequate participation or due to
low bids. However, if there is at least one bid for the minimum amount
The right to accept or reject or postponement of the auction lies with the,

‘The successful bidder shall deposit 25% of bid amount online on the spot
on the fall of hammer and the remaining amount i.e. 75% of the bid amount

In case successful bidder fails to deposit the 25% of the bid amount on the|

bidder. In case successful bidder fails to deposit the 75% of the bid amount

Six Lacs Fifty-Five Thousand Four
way of DD drawn in favour of Proper

fer and adjusted against bid amount.

umber and e-mail id.
ir bid in sealed cover along with EMD

shall be declared as the successful
sole bidder.

to be treated as URD purchases.

e bid will be awarded to next highest

will be selected on lucky draw basis.

[PROH/1037/11/317/2027/48884/31/4

. The bid amount quoted by the bidders will be displayed in the office on notice

the goods which are intended to be auctioned on payment of bid amount

Unsuccessful bidder shall get back the EMD after completion of the auction

2.
3
Eamest Money of Rs. 6,55,429/- (Rs.
Hundred Twenty-Nine Rupees only) by
be refundable to the unsuccessful bidd
4.
address, telephone number, mobile n
5. The bidders are requested to quote thei
08.09.2026 up to 04.00 P.M.
6.
mentioned, then the person who bids
bidder even Scanned when he is the
7
Deputy Commissioner (State Taxes), Nuh.
s.
within 5 days. The said purchase has
9.
spot, the EMD shall be forfeited and th
within 5 days, be treated
shall be forfeited
10
board and the bidder who has quoted
11. The successful bidder should lit the g
‘making payment of full bid amount.
12
proceedings.
13

. If two or more successful bidders quote the same price, successful bidder

14. The administrative expenditure incurred on the recovery process will also
be part of the amount due for recovery and treated accordingly.
15. Remaining condition shall be announced at the time of auction.
Sdi- Deputy Excise & Taxation Commissioner (ST)
h (Mewat)

highest price will be intimated to lift

joods within three working days after|
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After guiding South Zone to Duleep Trophyfinal, Tilak hopesfor Testteam callup - |ndig replace SLashosts

Ready for ultimate te

Gill, Bumrah slip as Padikkal
moves up in Test rankings
DuBAL: Captain Shubman Gill
slipped two positions among
batters and Jasprit Bumrah
dropped one spot among
bowlers, while Devdutt Padikkal
rosa up tathe 5dth spot among
Indians in the latest ICC Test
rankings. Gill slipped to ninth as
Rishabh Pant remained the
highest ranked Indian batter at
seventh. Ace pacer Bumrah lost
his second spot and is now
placed behind Australia’s
Mitchell Starc and New
Zealand's Matt Henry.

Major champions set to turn
up for India Championship
NEW DELHE: Masters champions
Patrick Reed and Bubba Wat-
son are set to make their debut
at the DP World

BENGALURU, SEPTEMBER 2
Skipper Tilak Varmaplayed a
second successive influential
knock, guiding South Zone
to the Duleep Trophy final
with a seven-wicket win over
North Zoneon the fourth and
final day of their semifinal
here on Wednesday.

Chasing 181, South Zone
got the job done in the
first two sessions of the
day after Tilak (31 not out)
and Ravichandran Smaran
(32 not out) milked 80 runs
for the unbroken fourth-
wicket stand.

South ended with 18273
towards theend of thesecond
session and they will face
East Zone in the title elash in
Chennai from September &

Tilak, who had made an

India Championship to be held
at the Delhi Golf Club from
October 15 to 18. The touma-
ment will witness a field of
global stars, including defend-
ingchampion Tommy Fleet-
wood, Career Grand Slam win-
ner Rory Mellray and 2026
Open champion Ryan Fox.

Anahat, Ramit advance in
London Squash Classic
LONDON; Reigning world junior
«champion Anahat Singh eased
past Egypt's Marlam Metwally in
straight games to enter the sec-
ond round of the $144,000 Lon-
don Squash Classic. The world
No. 20 prevailed 11-311-2 in her
apening match of the PSA Gold
event. Inthe men's first round,
No. 42 Ramit Tandon defeated
Qatar's Abdullah AFTamimi 116
11-7. However, world No. 38
Veer Chotrani lost 9-119-11to
higher-ranked Yannick Wilhelmi
of Switzerland. AcenciEs

TODAY ON TV
US OPEN TENNIS
STAR SPORTS 8:30PM

116 in the first
innings to help South gain a
match-clinching 117-run
lead, came to the middle
when his side was 65/2 after
openers Narayan Jagadeesan
(43) and Ricky Bhui (42) had
given the side a steady start.

The left-hander, who is also
India's vice-captain for the
upeoming T20I series against
Afghanistan, once again dis-
played his temperament and
technique to counter the
North bowlers, led by the
fiery pacer Gurnoor Brar
and the wily left-arm spin-
ner Abid Mushtaq.

Brar tested Tilak's resolve
with a series of rib-crackers
while Mushtaq exploited the
variable bounce on the pitch
to challenge his footwork
He aced those challenges in
spectacular fashion:

Eventually, Tilak, who
batted on all four days of
the match, fittingly

brought the winning runs
when he creamed part-
time leg-spinner Qamran
Igbal for a boundary
through the covers.

South Zone's Tilak Yerma plays a shuton Day4 of their Duleep Tmphysem\fna\ agamsanrth Zone in Bengaluru on . PTI

For Tilak, the knocks
against North Zone were
also connected with his
ambition to play Test crick-
et for India. “I have always

Tilak has already played
53 T201s and five ODIs in
the last three years, but
the southpaw asserted that
he never neglected train-

S{  ofinaugural Women's

Champions Trophy

DUBAL SEFTEMBER 2

The inaugural Women's
Champions Trophy criginally
scheduled to be held in Sri
Lanka will now take place in
India in February next year,
the International  Cricket
Council said on Wednesday.

‘The ICC stripped Sri Lanka
of the event due to govern-
ment interference in the
board of Sri Lanka Cricket
{SLC), which has an interim
committee in place for an
averhaul of the governance
framework at the SLC.

“The first-ever edition of
the ICC Women's Champi-
ons Trophy will take place
from February 14 to 28 in
India next year.” the ICC said

in a statement. “The event
was originally scheduled to
take place in Sri Lanka, but
‘has now been moved to India
as Sri Lanka Cricket contin-
ues to make the requisite
reforms outlined at the ICC’s
Annual Conference in July."
Reigning T20 World Cup
champions Australia, Eng-
land, India, New Zealand,
South Africa and Sri Lanka
are the six teams that will
compete in a round-robin
league, with the top two sides
advancing tothe final on Feb-
tuary 28, The matches will be
held at the Cricket Club of
India in Mumbai and Vado-
dara’s International Cricket
Stadium. — Reuters

India face Hong Kong
in Women'’s Asia Cup

DUBAL SEPTEMBER 2
India will need Lo sorl out
their batting i'railtics for a
more 1

my strength,” he said.

Tilak said he could not play
the desired amount of
domestic cricket because of
its conflicting schedule with

Ranji Trophy but T am not
getting the time because of
the international schedule, 1
am trying o play as much red
ball cricket because I want to

loved playing red ball erick-
et, and I never dreamt of
playing white ball formats
for India, but that's God's
plan. I have debuted in T20
and One-dayers for India,
but my strength has always
been red ball cricket,” Tilak
said after the match.

ing with the red ball.

“I have worked hard, no
one has seen it, maybe since
I was 10 years old, and now
I am 23. I got selected for
the white ball formats due
10 the IPL. But before that I
have worked a lot on red
ball cricket. Se, it's always

international assignments.
“So for my country, right
now, I am available for T20s
and ODIg, but 1 love to play
red ball ericket. But I don't
have much time to play
domestic red ball cricket. In
the last three-four years, I
have been trying to play the

score there and come to the
Indian side as well,” he said.

Briel scores: North Zone:
195 (Igbal 76; Kaverappa 4/66)
& 297 (Sangwan 76, Doseja
52; Nidheesh 5/56); South
Zone: 312 (Tilak 116%, Gopal
87, Brar 4/88) & 1823 (Tilak
51*, Jagadeesan 43), — PTI

Zverev soaks up pressure to advance

NEWYORK, SEPTEMBER 2
Alexander Zverev weath-
ered a storm from Lorenzo
Sonego to reach the US
Open second round on
Tuesday and keep alive his
bid to reach a third straight
Grand Slam final, after
relentless rain  wreaked
havoe with the schedule at
Flushing Meadows.

Americans Madison Keys,
Coca Gauff and Taylor Fritz
earlier powered through
under the roof of Arthur
Ashe Stadium before new
crowd favourite Alexandra
Eala underlined her grow-
ing promise with a near-
flawless display.

French Open champion
and Wimbledon finalist
Zverev, handed top billing
in New York in the absence
of injured world No.

1 Jannik Sinner,

was taken the dis-

tance by Sonego

but came through with a 6-
4 3-6 6-7(7) 7-5 6-4 win.

Lorenzo Sonego climbs uver\he net to help Alexander Zverev up after he fell during their match. REUTERS.

“He is an amazing
tennis \
Zverev told reporters
after the 4-hour, 53-

minute battle, “I have to give
credit to him, but I'm happy

French showman Gael Mon-
fils eelebrated his 40th birth-

Imanaged towinin theend.”
Zyerev was two points

whenthey face Hung Kongin
their second match of the
Women's T20 Asia Cup here
on Thursday, The seven-time
champions, who won four
Asia Cup titles in the ODI for-
‘mat and three in the T20 for-
mat, suffered a batting col-
lapse in the second half of the
first innings in their opening
match against Thailand.
Sitting pretty at 101/2 after
10 overs, India were looking
good for a 200-plus total but
lost seven wickets for just 20

Tuns fo finish at 158.
Although it did not affect
the outcome of the match as
India comfortably defeated
Thailand by 94 runs, the
collapse left them with a lot
to ponder. Hong Kong
being a minnow team,
India will have more lee-
way to iron out their issues
ahead of bigger battles.
For India, Shafali Verma
shone brightly with a quick-
fire 64, while Deepti Sharma
too proved her mettle, tak-
ing three wickets without
conceding a run to emerge
as the highest wicket-taker
in women'’s T20Is. — PTI

Sen makes early exit; Tanvi progresses

CHINA MASTERS

SHENZHEN, SEPTEMBER 2
Lakshya Sen was knocked
outofthe China Mastersafter
a listless performance in the
opening round but Kidambi
Srikanth and Tanvi Sharma
registered straight-game
wins to progress to the second
round here on Wednesday.

Lakshya, a 2021 World
Championships bronze
medallist, played an error-
riddled game to go down 14-
21 7-21 in 38 minutes to
world No. 8 Victor Lai, who
won his second bronze
medal at the World Champi-
onships last month.

It was Lakshya's third
defeat to the Canadian with
his only win being at the
All  England  Champi-
onships in March this year.

Srikanth, a 2021 World
Championships silver medal-
list, progressed after beating
Chinese Taipei's Chi Yu Jen
21-16 21-15'in his men’s sin-

Tanvi Sharma defeated Denmark's Amalie Schulz 21-16 21-17. FiLe

gles opener. The former
world No. 1 will face Lai next.

Tanvi, who won her maid-
en BWF World Tour title at
the Taipei Open last month,

defeated Denmark’s Amalie
Schulz 21-16 21-17 to also
advance to the women's
singles second round. The
17-year-old from Punjab
will face Japan's Tomoka
Miyazaki next,

The men's doubles duo of
Satwiksaira)] Rankireddy
and Chirag Shetty, a two-
time World Championships
bronze winning combo, also
moved to the next round
with a 21-11 21-16 win over
Malaysia's Junaidi Arif and
Kang Khai Xing. The mixed
doubles pair of Dhruv Kapila
and Tanisha Crasto too
entered the next round after
defeating Thailand’s Ton-
nakorn Saeheng and Ton-
nicha Sacheng 21-8 21-9.

Devika Sihag lost 18-21
15-21 to Bulgaria's Kaloy-
ana Nalbantova, — PTI

from defeat at one stage but
kept his composure when it
mattered to set up a clash
with Quentin Halys.

day with a 2-6 6-1 6-2 6-0 win
over Adolfo Daniel Vallejo to
keep his farewell Grand Slam
campaign alive. — Reuters

Sports ministry approves
246-member contingent
of support staff for Asiad

NEWDELHI, SEPTEMBER 2
The sports ministry on
Wednesday approved a con-
tingent of 246 team officials
and coaches for the 503 ath-
letes who will compete in
the 20th Asian Games with
athletics and cricket get-
ting the largest support
staff for the showpiece
beginning September 19 in
Aichi-Nagoya, Japan.

The ministry had origi-
nally approved 492 ath-
letes in 35 disciplines for
the Games but as was
expected, a few names
have been added mainly in
the athletics squad, which
has gone up from 73 to 79,
Four surfers have also
been approved, expanding
the Indian participation to
36 disciplines.

India’s total contingent
strength now stands at 768,
including 19 contingent
stafl such as chef de mis-
sion Sahdev Yadav and

chief medical officer Dr
Dinshaw Pardiwala.

The athletics contingent,
which would be without
injured javelin throw super-
star Neeraj Chopra, has got
the largest support staff of
31 members, including 20
coaches led by national
coach P Radhakrishnan.

The men’s and women's
cricket teams, which would
be eyeing second successive
gold medals at the show-
piece, have been sanctioned
a support staff of 20 spear-
headed by VVS Laxman for
men and Amol Muzumdar
for women. In fact, the two
squads have been given the
entire support staff that
usually accompanies.

The 40-member hockey
group, featuring the
men’s and women's
teams, has been granted a
support staff of 14, includ-
ing six coaches, and three
physiotherapists. — PTI

Capital Small Finance Bank 33

Capital Small Finance Bank Limited
H.0: MIDAS Corporate Park, 3rd Floor, 37 6.1. Road, Jalandhar City
PROPERTY SALE NOTICE
The Undersigned as Author zed Officer of CAPITAL SMALL FINANCE BANK LIMITED has |
taken over possessionaf the lowing property u's 13(4) of the SARFAESI Act
Pudlic allarge is informed that sale in the below menloned case for recovery of amaunt

tstand inst NPA and other charges sha be held on
07-10-2026hy the Bank.

Name of the Account : Mr. Birgun Sahni Sfo Sawaru Sahni Rio H No. 337, Stree]
No. 03, Rahon Road, Kakka Dhaula, Basti Jodhewal, Ludhiana, Punjab-141007
Mrs. Shyamdulari Wia Birgun Sahni R/o HNa. 337, Street No. 03, Rahon Road
Kakka Dhaula, Basti Judhewal, Ludhiana, Punjab-141007 {Bomowers), Mr. Raju
/0 Raj Kumar R/oH.No. 64, Street No. 2, Bala Ji Cotony, Jahangirpur Urf Jagirpur,
PO Basi dodnewal, District Ludhiana, Puniab-141007 (Guarantor)

| Intarsiw.e.101.09.2026)

Loan No. & Qutstanding Amount: HLI013611001636, Rs.6.34,266/- (and future

Description of the property: 1. Immovable Property measuring 50 Sq Yards
situated atVillage Dhola, Tehsil and District Ludhiana, Hadbast no.67 cwned by
Mrs. Shyamdulari W/o Birgun vide Sale deed bearing document no, 2021-
22/106/1/173589 Dated 25-01-2022

Reserve Price : 1. Rs 6 Lacs (Rs. Six Lakhs only)
EMD(EamnsIIAumw Tolal EMD

Capital Small Finance Bank 33

Capital Small Finance Bank Limited

H.0: MIDAS cm-parm Park, 3rd Fioor, 37 6.1. Road, Jalandhar City
struction

ty t Act, 2002
13(2) ol ha o
Financial Assals & F_Nurusmsn[ of Sacurity Interest Act, 2002. was sent to e following|
borrowers & Guaraniors which was retumed undelivered by postal depariment and|
Autharised Oficer has reascn o believe that Borrowsr! Guarantors are avoiding

of Financial A

FORM G (Date E

INVITATION FOR EXPRES!
INODAYA FOODS F'

. [Name of the corporate debior along
with PAN/ GIN/ LLP No.

HELEVAIIT PMI’TIGI.II.IM

ed)
INTEREST FOR
PWFJE LIMITED

INODAYA FOODS PRIVATE LIMITED
PAN : AABCJBITE
CIN: U15202HR2006PTCO6441

ddress of he registerd office

HB. 384, Pipli Ladwa Road, VPO
[Mathana, Thes! Thanesar, Kurukshetra,

No.14, New Model |Primary Security: Equitable

Outstanding Amount:

Kuruhsnir, Haryanar 136131
ot 3, [URL of websie, - No website of he Corporste Debor
4. |Detais of place whers majorfy of fized [HE %4, P Ladua Rosd, VPO
Borrower : M. Rajeey | Primary Security inWCTL HL148614000184 assets are located nﬂﬂgéu'fam:”:\:::éﬁlfuksuw
we Sl Bheg clegh m;m"“ of Sk N ount 5. [Instaliod capacity of main products] |"1.50 Lakhs LTR. Mk Per day
Rio HNo.15, Street Rs. 16,63,000/- i, 12,00 Tons of Wik Pomder Far Day

id by bidder on DI 07+10-2026
Cm\la\ Small finance Bank Lid. payable at Jalandhar. Tender Forms and EMD be
sent fo Authorised Officer, Capital Smal Finance Bank Lid. H.O- Midas Corporate
Park, 3rd Fioor, 37 G.T Road, Jalandhar,

| representatives at H.O: MIDAS CORPORATE PARK, 3rd FLOGR, 37 G.T. ROAD,

Ni, The praperty AS 2
"AS IS WHAT |3, and "WHATEVER THERE IS". Last Date / Time for receiving
tenders along with the EMD(Eamest Maney) |e. 25% through Demand Draft in
favour of Capital Smal| Finance Bank Limited, payable at Jakandhar: Till 11.00AM on
07-10-2026. The tender will be opened and may ba furtrer negatiated on the said
date after 11.00 AM in the presence of all the offerers! their authorized

JALANDHAR For detailed Terms of Sala aiong with the tendar form and Inspection|
of propety, please contact the Branch affce G.T Road, Jalandhar (MSME
Vertical). Tﬁe Sale shall be 5un1ect o m‘es’wnmnans prescribed under the|

Secuity
Interest Act E‘DDZ The Auihenzeﬂ Dﬂcer reserves tha '\gm o r.anceltpostpme#
Indefinitely of sale
|withoutassigning any reasons thereof.
DATE : 02-5ep-2026

Sd/- A

wrliabilties to the Bank within  pericd of 60 days from he date0f his|
potlce g whic s bkl youGosts nd ks execis S powers under e Act

House, Jalandhar, [morgage of immaabie Property-| o 1615120 01 . [Ouardiy andvalus o man roducls | FY- 2018-20- 26054 Ci.
Punjab-144001. |Al ihe pari and Parcel of House
Notices no : f|No.t5measuing 4 Marai2 sqf| WCTLI148612000084 1. I en NIL
(Borrower in HL) 2 |siuated at Gal No.14, vakiya Abad Amnum Sggﬂiﬂﬂ!dl 8. [Further details fable [Izy
Mrs. Anisha Kumari [New Model House, Basti Sheith, z: i com.
\Wio Rafeen Kumar Rlo | Thsiand Distict alangher ownariby DutiumimgAmwn of two years, lists of creditorsare.|CC: cmaashosoupiffomai com
H No.15, Sireet No.12, | Aista Kuman Wio Rajeey Bharcya)| RS- 11.59.624.58 M:
New Model House, [vde Sele deed bearng document | (excluding interest w.e.f 5. [Eligibility
Jalandhar, Punjab. 103056 Deied 28-07-2017, 11.08.2026] under the Cade is oom
144001, Noticee no : 2 (Borrower in HL and Guarantor in WGTL), WIS Ghick hick| (| __[available ot URL:
PPR Situaled at D Block, Shopping Complex, PPR Ma8, Jalandhar, Punjab, Irough its| || 10. |Last date for recaipl of expressionof 2210812026 - riginal
proprietor Rajee Kumar. Noticee no : 3 (Borrower in WCTL, Mr. Rejeev Kumer S/o| interest 1010912026 - Extended
Enag Singh Rio HNo.15, Streot No.14, New Nodel Houss, Jaiandhar, Punjab-144001 1. |Date of issue of provisional list of |2910812026 - Original
Noticee no : 4 (Praprictor ick PPRY, Mr. Rahul i ion applicas 1410912026 - Extonded
ST Rio Mhagur Road, Guru Nanak Misson Hosgia, Bhal Samunch Nagar, Jalanchar| | (2. Last datefor submission ofobjecon[03/0972025 - Oigial
Drattin favourar] |PUrb-144022.N inHLand WETL) to provi 19003/2026- Extended
\'he Bank, neranycauuponmnﬂmspem Nofice under section 1. 12103(2026 - Original
Security inlerest Act 2002 tol [2810812026- Extended
payoom: bank  the amounts uutstzmiuq agains you in e baoks of accounts of the| | [ 14. |Date of issue of Information 1510912026 - Original
Earik. wihits branch at Rama Mand, Jalandhar the Bank from ime ta fime and thereby | Memorandum, Evaluation Metrix and [29109/2026- Extended

mwmmnmnn Phn

y of

15, [Last dnhlwsumlsilm\ nlﬁamhunn 16.10 2026 Original

[t (i) Tkt B Plans 3111012026 - Extended
inclucing the right o ransfer by way of taking possession of the secured ssels odidig W it o o Expression | ai
o Ry & Fed et o) of Interest CC: cmasshok malcon
. sl rper e ([ Details of the corporate dabior’ Corparate Debior i not registered a5
et helebity jstation status a5 MSHE MSVE
ik darsub-saction 4 of ASHOK KUMAR GUPTA
the SEEDHH 13 I'l' theAct (SUPG) BcrrowenG\ﬁramnr shall further be ﬂ!ﬂe fo pay 1o the| RP of Mis INGDAYA FOODS PRIVATE LIMITED,
ik al connedion. In case the | IP Reg Number: IBBUIPA-0031P-N0001012016-2017110072
et 1 0 ok i by Loty 1 1l Procoec o o e esa i Offce: Plot o, , Frs Foor, Stae Bank Nagar, Ouler Ring Road,
Bank shal praceed for the ecovery of the balance o you & Guarantors personally and| Pascim Virar, New Deli-110063
This natie s ! 0 Email: cirp.inodayafoods@gml.com,
r}mwksand logl recourse avaliabie o the Bank. Date: 0210312026 1P Reg. Address: L4, Pitampurs, Delni-34,
Sd/- Authorized Officer | [Place: Delhi om




